Annexure — 6
Name of the corporate debtor:Contemporary Exports LLP; Date of commencement of CIRP 20-09-2023 ; List of creditors as
on: 11-1-2024

List of operational creditors (Employees)

(Amount in%)

SI. |Name of (Name Details of Details of claim admitted Amount of [ Amount of|Amount of |Amount of |Remarks, if any
No. [authorise (empl claim received contin- gent |any mutual|claim under |claim not
d of -oyee Date of |Amount Amount of | Nature of [Whether | % of voting claim dues, th at w:eriﬁca - admitted
represen.t receipt |claimed claim claim |related shar e in may be setqtion
a- tive, if admitted party? CoC, if off
any applicable
1 NO |CT0782 SANTOSH SHARMA 12/16/2023 {88000 88000 NO NO NO NO NO 0
2 NO (CT0183 RAMANAND PRASAD [11/14/2023 124875 94753 INO NO INO NO INO 30122 CD records confirms lesser amt
3 NO CT0036 MONTU KUMAR 12/20/2023 {60000 35622 NO NO NO NO NO 24378 CD records confirms lesser amt
4 NO CT0037 SEEMACHOPRA 10/27/2023  |272088 185550 NO NO NO NO NO 86538 CD records confirms lesser amt
5 NO CT0248 POONAM VERMA 10/27/2023 1624995 285241 NO NO NO NO NO 339754 CD records confirms lesser amt
6 NO CT0445 ALOK VERMA 12/12/2023  |275000 233308
NO NO NO NO NO 41692 CD records confirms lesser amt
7 NO CT0186 RIJAVAHULLAH 12/16/2023 160000 111344
NO NO NO NO 48656 CD records confirms lesser amt
8 NO SANJAY PAINTAL 10/4/2023 14140409  |NIL REQUIRE BIOMETRIC/
tive/interest ATTENDANCE,STANDING
ORDERS, TDS FORM 26AS,PAY
SLIPS,LWW,ITR
COMPUTATION.HE IS SON OF
TARA KOCHHAR /BROTHER OS
SAMEER PAINTAL BOTH
DESIGNATED PARTNERS
HENCE RELATED PARTY
YES NO NO NO 14140409 NIL
15745367 11033818 14140409 571140
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